Central Administrative Tribunal
Principal Bench, New Delhi

OA No. 2554/2017

New Delhi, this the 01°' day of August, 2017

Hon’ble Mrs. Jasmine Ahmed, Member (J)
Hon’ble Mr. Shekhar Agarwal, Member (A)

Smt. Sunheri Devi,

Aged about 47 years

W/o Late Shri Balbir Singh,

R/o0 House No.143, Block-II

Village Jatol, Tehsil Panipat,

District Panipat (Haryana)

Post- Part Time Sweeper

Mob. No. 9643969809 ... Applicant

(By Advocate: Mr. Anuj Aggarwal)

Versus
1. Union of India,
Through the Joint Secretary
Ministry of Law & Justice,
Department of Legal Affairs,
Shastri Bhawan, New Delhi-110001.

2. Ministry of Law & Justice,
Through the Superintendent (Legal)
Department of Legal Affairs
Litigation (LC) Section
Tis Hazari Court, Delhi-110054 .... Respondents
(By Advocate: Mr. Yogesh Mahur with Manish Kumar)
ORDER (ORAL)

By Hon’ble Mrs. Jasmine Ahmed, Member (J);-

It is the contention of the learned counsel for the applicant that

irrespective of working with the respondents for 27 years, the applicant is

not being paid salary properly and treated by the respondents. In this

regard, she has preferred a representation dated 05.01.2012 and legal

notice dated 11.05.2017 to the respondents. On her representation dated

05.01.2012 and legal notice dated 11.05.2017 she has not been replied by

the respondents till date.



2. Learned counsel for the applicant states that the applicant would be
happy and satisfied if a direction is given by this Tribunal to decide the legal
notice of the applicant by passing a detailed and reasoned order within a

limited period of time.

3. In view of limited prayer of the applicant we do not find it fit to keep
this OA pending unnecessary. Accordingly, the respondents are directed to
decide applicant’s representation dated 05.01.2012 and legal notice dated
11.05.2017 within a period of three months from the date of receipt of a
copy of this order. It is made clear that we have not gone into the merits of

this OA.

4. The OA is disposed of accordingly.

(Shekhar Agarwal) (Jasmine Ahmed)
Member (A) Member (J)
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